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[Mr. Dy. Speaker] 

the fourth column of the Order 
Paper be granted to the Presictent 
to complete the sums necessary to 
defray the charges that will come 
in course of payment during the 
year ending the 31st day of 
March. 1962. in respect of the 
heads of Demands entered in the 
second column thereof against 
Demands Nos. 64. 65.  66, 127 and 
128 reJatinlJ to the Ministrv of 
Irrigation ~  Power." . 

The motion was adopted. 

[The motions for Demands for 
Grants adopted b1l the House are 
reproduced below-Ed.]. 

DEMAND No. 64-MINjSTIlY OF' JP.RIGA· 
l'lON ,\NIl POWEll 

"Th'lt a sum nol exc('('ding 
Rs 22,03,000 be granlpd to the 
Prf'sidenl to complete the sum 
nec(-'ssal'Y to defray the charges 
which will come in course of 
payment during the year ending 
th(! 31st day of March. 1962, in 
respect of 'Ministl'y of Irrigation 
and Power· ... 

DEMAND No. 65-MuLTI-PURPOSE 

RIVER SCHEMES 

"That a sum not exct,pding 
Rs 1,49,87.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which wW come in course of 
p ~  during the yt!ar ending 
the 31st day of March, 1962, in 
respect of 'Multi-purpose River 
Schemes· ... 

DEMAND No. 66--MIsCELLANEOUS DE-
PARTMENTS AND OTHER EXPENDITURE 

UNDER THE MINISTRY 0 .. IRRIGATION 

AND POWER 

"That a sum not exceeding 
Rs. 2,28.73.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 

respect of 'Miscellaneous Depart-
ments and Other Expenditure 
under the Ministry of Irrigation 
and Power'." 

DEMAND No. 127-CAPITAL OUTLAY ON 
MULTI-PURPOSE RIVER SCHEMES 

"That a sum not exceeding 
Rs 306,85.000 be granted to the 
President to complete the sum 

~ r  to defray the charges 
which wil come in course of 
puyment during the year ending 
the 31 st day of Mareh 1962 in 
rec;pect of 'Cap' ,1\ 1 ~  on 
Multi-purpose River Schemes'." 

DEMAND No. l~ l  CAPITAL OUT-

L'\Y OF' MI:';13n:',' OF IRRIGAT;'.1N AND 

l'O\\'f;R 

"Th;)t a sum not exee ding 
Rs. J 1.2(i.75,OOO 1)(0 granted to the 
Pl'f,sidt'lll t::J ('omplt·te the sum 
necl'ssary 10 ddray the charges 
which wiJ1 come in cours-e of 
p ~ ll  during the year ending 
th,' 31st day of March 1962 in 
respect of 'Other Capital Outlay 
of the l ~ r  of Irrigation and 
Power'." 

MINTSTIlY OF EXTERNAL AFFAms 

Mr. Deputy-Speaker: We shall noW 
take up the Demands for Grants re-
lating to the Ministry of External 
Affairs. 

DEM,\ND No. 16--TRIBAL AREAS 

Mr. 
moved: 

Deputy-Speaker: Motion 

''That Ii sum not exceeding 
Rs. 9,87,33.000 be granted to the 
President to complete the sum 
necessary tv defray the charges 
which will come in courSe ot 
payment' during the year ending 
the 31st day of March. '962. in 
respect of Tribal Areas· ... 
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DEMAND No. 17-NAGA HILLS-'1't1EN-

SANG .AREA 

Mr. 
·moved: 

Depaty..8peaker: Motion 

"That a sum not exceeding 
Rs. 3,41,53,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of. 
payment during the year ending 
the 31st day of March, 1962, in 
respect of 'Naga Hills-Tuensang 
Area'." 

DEMAND No. IS-ExTERNAL .AFFAIRS 

Mr. 
moved. 

Deputy -Speaker: Motion 

"That a sum not exceeding 
Rs. 11,22,77,000 be granted to the 
President to complete the sum 
nccessary 10 defray the charges 
which will come in course of. 
payment during the year ending 
the 31st day of MarCh, 1962, in 
respect of 'External Affairs'." 

DEMAND No. 19-5TATE OF PONDI-
CHERRY 

Hr. 
moved: 

Deputy..speaker: Motion 

"That a sum not exceeding 
Rs. 3,95,80,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of. 
payment durin gthe year ending 
the 31st day of. March, 1962, in 
respect of 'State of Pondicherry'." 

DEMAND No. 2O-MI8CELLA.NEOU8 Ez-
PE'lIo-nITURE UNDER THE MINISTRY or 
ExTERNAL .AFFAIRS 

Hr. 
moved: 

Deputy-Speaker: Motion 

"That a sum not exceeding 
Rs. 2,99,86,000 be granted to the 
President to complete the sum 
'Ic ... ~ r  to dl'trnv the charges 
",n:ch wi!: ct)me In course of 

payment during the year ending 
the 31st day of March 1'962 in 
respect of ll o~  ~
diture under the Ministry of. Ex-
ternal Affairs'." 

DEMAND No. 113-CAPITAL OUTLAy or 
THE MINISTRY OF EXTERNAL AFFAm8 

Mr. 
moved: 

Deputy -Speaker: Motion 

"That a sum not exceeding 
Rs. 80,96.000 be grante., to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962, in 
respect of 'Capital Outlay of the 
Ministry of External r~  

The Prime Minister and the MinJlI-
ter of External Mairs (Shrl Jawa-
harlal Nehru): Mr. Deputy-Speaker. 
Sir, I beg to place before the House 
the Demands on behalf of the MInis-
try of External AtYalrs. At thi. 
stage. I shaJl endeavour only ttl make 
some preliminary remarks. 'Perhaps, 
at a later stage, I shall be In a bet-
ter position to deal with rumnrks or 
criticisms of hon. Members. 

15.'Z brI. 

[MR. SPEAKER in the Chat,,] 

The External Mairs Ministry is a 
Ministry which not only dt.'8ls in a 
sense with the world at lar,e, in so 
far as India is concerned, and 8S such 
it is inevitably involved in many of 
the world problems, and it ill involv-
ed during a period when the dynal1llc 
of change and history is workin, at 
an unusually fast pace. The burd,," 
on the External Main Ministry. not 
mere'y of carrying on thp routi'lle 
administration of a great dcpartml'nt 
of this Government but oC 8 ~ no-
vel problems, is very conl'lderabll'. I 
should like that fact to be It('Pt in 
mind by hon. Members not In excu'c 
of any error, but ~ u~  to ~

IItand the protnem3 th;Jl rHee UN, II<Jml" 
kind ot a wid(· lind l r l l ~ vil'w 
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has to be taken. Naturally, there 
may be much in the working of the 
Minbtry which may be criticised; 
errors may have been cornrnittLd. but 
the big picture has to be seen to 
understand it in its full context. 

The Ministry's work has grown 
considerJ.bly and it goes on growing. 
It grows because of various reasons. 
One, of course, is that more and more 
countries become independent-it is 
a happy development-and We have 
to face the problems of our represen-
tation there and their representation 
herc, more particularly, from the 
countries of Africa -newly indepen-
dent, but it grows more especially 
because the problems facing the 
world become more intricate and 
more difficult. 

The biggest problem of all that we 
have in the world today is that of 
disarmament., and it affects us chief-
ly because it affects the world, not 
because it direetly affects us so much. 
And also, merely' because of our size 
and various reasons which make (lur 
country rather important, re;atively 
speaking, we have to play a P:Il·t in 
many matters which otherwise per-
haps we might not have played. 

I should like, therefore, first of all, 
this House to consider and keep in 
mind this larger scheme of things in 
the world in which the External 
Affairs Ministry is functioning, and 
judge of OUr broad policy according-
ly, wheth,'!' it is correct or not, 
whether it has succeeded or has not 
measured up to what we hoped for 
it. 

Speaking for myself-I may be par-
tial, perhaps, to something with 
which I have been connected for BO 
long,-I think that in spite of the 
great diffielllties which thc world has 
fared, and which WE' have faced, the 
broad po'icy followed by us in ex-
ternal affa r~ has justified itself to a 
tremendous degree. In fact, even 
those, many of those, who criticised 
it have begun to appreciate its right-
ness and its justiftcation. By a mere 

test of numbers, at the time 
when we talked about our being 
a non-aligned nation and not 
lining up ,vith military blocs and 
powers, when we began saying so, 
there was hardly any other country 
which said so, Or which acted on 
those lines; today, I could not exact-
ly give the number, but I think it 
goes into the twenties Or perhaps 
more, and what is more so is that 
the great countries which themselves 
are aligned or are parts of 
military blocks themselves appre-
ciate,-and say so,-the value 
of a country like India being un-
aligned. 

Here is a simple case, topical case 
in point. There is Laos which is 
one of the problems of today, and 
where difficulties have arisen in the 
p ~  few years bccausl' of pressures 
exercised on the Government of Laos 
to throw its weight on the side of 
one military bloc Or alliance and not 
to I'l'n1;lin totally unaligned, or neu-
tral, if you like. Today, every party 
recognises including the Vl'ry people 
who arl' leaders of those big blocs 
that the only future for Laos is as a 
neutral country, and it is because 
of that rceognition that it may be 
said that there is some hope of the 
question of Laos being settled in a 
peaceful way; I only say, hope; no-
body can be certain yet, because 
there are so many hurdles in the 
way. So, generally speaking, not 
only has this broad policy which 
India has followed met with recog-
nition and appreciation, but there is 
a feeling cven among those who fol-
low different policies that this serves 
the world in many ways, and it is 
peculiarly fitted for India. That is 
the broad approach to this problem. 

Then, if we look at the actual state 
of thE' world, we have to realise two 
or three things ,first of all, that in 
external affairs, we have to deal with 
not only a changing concept, but 
with, if I may say so, history being 
written Or acted. which will be writ-
ten later. It is a dynamic process 
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that is going on all over the world. 
Of course, even in our internal affairs, 
that phrase may be used, but more 
so in our external world. That is 
happening and it is happening at a 
stage when it is difficult, more diffi-
cult than perhaps previously, to 
forecast the future. New forces are 
at play, and a new dynamic is in 
action. Who could have said even 
twelve months ago or two years ago 
of the changes in Africa, tremendous-
ly rapid changes in Africa? Who can 
say what the new developments in 
nuclear weapons may bring, war or 
peace, or what the result may be? 
All these are factors which bring in 
not only a measure of uncertainty, 
great uncertainty, but at the same 
time consequences which may be ex-
treme in their character. So even 
though we may look ahead and try 
to forecast the future, as one always 
tries to do, the actual facts which 
help one to forecast it are very limit-
ed and the uncertain factors are far 
more. 

Of course, in the ultimate analysis 
so far as any country's future is con-
cerned. it depends principally on it-
self, on its own strength and ability, 
and partly on the rest of the world. 
Both factors play their role. There-
fore, whether they are external affairs 
or internal matt(crs, the first {bing 
we have to think of is to build up 
our own nation, build up its economy, 
build up the general condition of its 
people, so that it may meet any prob-
lem with confidence. That, of course, 
is always the basic position. But 
{,VE'n in building that up, much de-
pends on what one does. apart from 
the economic aspect which will now 
come before the House again and 
again-our Five Year Plans and the 
rest-how one does it and what kind 
of relations it develops with the rest 
of the world. Docs it develop friend-
ly relation5, broadly speaking, or at 
any rate, does it succeed in avoiding 
hostilities and enmities with other 
countries-which Is important, be-
cause they come in the way? We may 
well Bay that at the present moment. 
in many way. we are peculiarly tor-

tunate in having the goodwill and 
the friendship of many of the coun-
tries of the world, certainly of the 
two super Powers, as they are called, 
the United Statef of America and 
the Soviet Union. I think I can say 
with confidence that our relations 
are not merely correct, as they are, 
but friendly, which is perhaps sur-
prising to many people, because theBe 
two great countries themselves have 
not been in the past at all friendly 
to each other; in fact, they are the 
heads of great coalitions and great 
power blocs. 

And so it is no mean achievement 
to carryon our policy, our indepen-
dent polky, and at the same time 
have the goodwill and understanding 
of these two great countries, not 
agreeing with them always in what 
they do. But both OUr integrity of 
purpose and the means that we em-
ploy in carrying it out have impres-
sed these countries, and therefore, 
what we say-they may accept it or 
not-carries weight with thl'm. They 
ronsid('r it fully. 

That applies to other countries too. 
In fact, the only two countries to 
which that docs not fully apply arc 
the great People's Republic of China 
and Pakis:an. So far as Pakistan Is 
concerned, again OUr troubles are not 
new ones I beliC've that as between 
the people of India and the people 
of Pakistan there is vc.·ry little iII-
will left. But it is true that on the 
govt,rnmental Iev!'l, there are prob-
lems which hav," not been solved and 
they crpl1te friction from time to time. 

So far as China ~ concerned, the 
House knows wl'll how recent devc-
lopm('nts have created a gulf, a wide 
gulf, betwe .. n our relations. We have 
felt strongly about it and the Housc 
has al!lo felt strongly about it. 
Ncvcrthele!>s, we Have tried to avoid. 
in so far as we can, taking any steps 
which may create unbridgeable 
chalmll between these two countries. 
We have to look u  I said In thi. 
dynamic of history not only to the 
to the present but to the future; and 
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the future of the two countries who 
are neighbours to each other like 
India and China, two countries with 
vast populations, is of the highest im-
portance to both these countries and 
to the world. 

So we have tried to steer a middle 
course between our strong resentment 
and the steps we actually take in this 
connection, and not allow ourselves 
merely in anger to do something 
which may create further problems 
and difficulties. Broadly speaking, 
our attitude has been to strengthen 
ourselves to prepare for any contin-
gency and not in the slightest to give 
in in any matter which We consider 
Important. 

Some hon. Members have some-
times criticised us, because thf'Y feel 
strongly abut these matters, and 
asked why we have not taken strong-
er action. The answer to them 
would be, first of all, that one takes 
strong action when other actions arc 
all precluded, and when one is pre-
pared for the strong action. It would 
not be wise to talk about strong ac-
tion where one cannot take it with 
any elTect. But the further answer 
to them would be that when the 
consequences are so vast lind far-
reaching, ope does not jump into that 
tYPe of action unless there is abso-
lutely no other way left. 

What other actions that we hav: 
taken in regard to this matter-for 
instance. the reference of this to offi-
cials who produced an official report 
which was distributed here--were 
first of all in the nature of strength-
ening OUr position before everybody, 
before the world, certainly ~ or  

the Chinese Government and people 
also, alld preventing anything from 
hapP"ning which might weaken our 
position. holding on, bl'cause the 
mere holding on is a matter of 
strength-it is not. a qUl'stion of weak-
~ l it crl'ates rE'!lults. Tn think 
thnt you Clln only create r ll ~ or 
achif.'ve somf.'thing by purl' warfar!' ~ 

not corrert. Wnrf::!re, of lr~  does 
prodUce results, good Or b:-td, but the 

mere holding on of a position strong-
ly without giving in, a right po o~ 

produces a certain continuing result; 
and I do not rule it out, although it 
may seem difficult today, that the 
~r  and correctness of our posi-
tIon may dawn on the Chinese Gov-
ernment's mind. I certainly do not 
rule it out. If so, I am going to try 
my best and see that it is appreciated 
by them and they realise that they 
have done a wrong thing from which 
they should withdraw. 

Thp rc'port that our officials have 
pruducd which many Members may 
have n·:Jd-and many have compli-
mented them-is itself a sign of pati-
ent, hard work on behalf of some of 
our offici a ls. more especially the his-
torical section of the External Affairs 
Ministry. 

Acharya Kripalani (Sitamarhi): It 
could have been done long ago. 

Shri Jawaharlal Nehru: I am sorry 
our people are not quite SO capable 
of doing these things as the hon. 
Member who made this interjection. 
Some other people who are very emi-
nent in history and olher tntngs have 
complimented tlhcm, in doing it as 
they have done it and When they 
have done it. It is a matter in which 
I do not wish to enter into an argu-
ment. 

Shri Ty&I'i (Dehra Dun): He also 
appreciates it in his heart of hearts. 

Shri Jawaharlal Nehru: It requir-
ed a tremendous deal of research. Of 
course, it might have been done long 
ago. As I said on another occasion, 
(,Vl'n what we have produced now is 
the result of years of research, be-
fore this Chinese trouble came There-
fore. it was not suddenly done; it 
was being done throughout thl'se 
year!', not at th1s pace of course; the 
paCe bCC'8me fastf'r Ilftf'l"wards. But 
all this time our historical section 
since it w::ts founded ~  in fact, 
bE'cn preparing these in innumerable 
notl'S that have been exchanged for 
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the last ten years, plenty of notes 
on this very issue as to what migJit 
come. But then it had to function 
with greater speed when this occur-
red. 

18 hrI. 

What I am veturing to place be-
fore the House in a few words is, I 
want the House to consider this ques-
tion in this broad scope in this world 
which is ever near to war and tries 
to avoid it.. It is in this scope I 
should like them to consider the other 
refugees. It is not normally a prob-
lem which is in a somewhat different 
level and y(;:f which has dogged our 
foot-steps all these years; Or our 
sending forces to the Congo; or our 
getting entangled perhaps in thc Laos 
situation-we were entangled long 
ago, it is not a new thing. Of course, 
these arc different faceis of this ever-
changing world and difficult world. 

Even the greatl'st powers in the 
world like the United States or the 
Soviet Union are constantly consider-
ing what action they should take in 
regard to a particular matter. Not 
even the greatest power can control 
or issue commands to the rest of the 
world: they have to adapt themselves 
to circumstances. And surely even 
if we are capable of doing so, which 
we are not, of ordering the world 
about, it would be an unfortunate 
day when any country aims at or-
dl'ring the world about. 

Now, Sir, sometimes it is said to-
day, some people feel that lately we 
have perhaps been changing our 
broad policy. I should like them to 
examine this matter a little more 
deeply and they will find that the 
changes have often come in the poli-
cy of other colihtries, not ours. Not 
that this i!: a virtue, but I am mere-
ly stating that there has been a con-
sistency in the broad polici"s we 
have pursued, and we have not 
changed ba!lically. We have adapted 
them to r u ~  There have 
fW!'rJ d'An"p<; in the polici!'!! of other 
coun'r:e; lI.'hich sometiracl'I have 
brought them nearer to us. 

If I may say so with all respect, 
take the policy of the United States 
of America. Undoubtedly, under 
the new administration there haa. 
been a marked chanle, a change 
which, if I may say so with all res-
pect, we appreciate greatly and 
which has brought their policies near-
er to our policies. 

I would not object to changing my 
policy if it is for the good. But 
broadly speaking, it is our policy 
which is being accepted by other 
countries as the correct policy. 

So, far the present I do not wish 
to say anything more cxcept to point 
out that We in the External Affairs 
Ministry are constantly dealing with 
this dynamic of history in a changing 
wodd and in u ('hanging India and 
in circumstances which are without 
parallel in history. And We do not 
gct much help from thc past in try-
ing to unravel the future. The Mi-
nistry has had iill kinds of new 
duties assign('d to it, new problcm;;. 
We deal with the problem of Tibetan 
refugees. It is not nonnally a prob-
lem of external affairs. but we do 
deal with that problem. We deal 
with other problems also which arC' 
not" external affairs exactly. But thf.'Y 
have been connected by historlt'al 
process, and we IIhall continue to deal 
with them. And I hope that this 
House will individually and fleverally 
give its approval to thelle broad poli-
cies that we have been pursuing and 
which have met, I suggest with all 
respect, with very considerable II.UC-
cess in this difficult world of OUI'll. 

We cannot have it all OUr way; nor 
is it very fitting for U!l all the time, 
because ~ world dOC!! not go our 
way, to ~  down like flPO!1t chlldrf'n 
Rnd cry about it. It ill not l!Iuitablp. 
fOr a grown up or mature nntinn: It 
ill rathf'r an act of ~ l1r  That 
dn(,q nnt menn f.hnt w(' do not. mak,. 
misl:!kr!l. Of ur~  nnd w(' IIh"JI 
he pp~  for o~  mistnkf'lI tn h!' 
pointed out, SO that wc may correct 
them. 
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I commend these Demands for the 
:acceptance of the House. 

Sbrlmatl Renu Chakravartty (Ba-
sirhat) ,.osc-

Mr. Speaker: We are not sitting 
up to 7 o'clock. So. why not we 
start off with non-official business 
immediatcly? The han. Member may 
.speak on Monday. 

Shrimati Renu Chakravartty: Yes. 

'COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

EIGHTY-FIRST REPORT 

Sardar Hukam Singh (Bhatinda): 
Sir, I beg to move: 

"That this House agrees with 
the Eighty-first Report of the 
Committee On Private Members' 
Bills and Resolutions presented 
to the House on the 29th March, 
] 961." 

Mr. Speaker: The question is: 

"That this House agrees with 
the ~ lr  Report of the 
Committee on Private Members' 
Bills and Resolutions presented 
to the House on the 29th March, 
1961. " 

The motion was adopted. 

16.06 hrs. 

HF..sOLUTION RE. DEVNAGARI 
AS COMMON SCRIPT FOR ALL 
REGIONAL LANGUAGES-Contd. 

Mr. Speaker: The House will now 
sume fllrther dis(,ussion of the Resolu-
tion moved by Shri Prakash Vir 
Shastri on the ] ith March. 1961, 
namely:-

"This House is of opinion that 
Devnagri be adopted as a common 
script for all regional langualcs 
in order to bring them closer to 
each other." 

man Script for 
All Regional 
Languages 

Out of 1 hour and 45 minutes allot-
ted for the discussion of this Resolu-
tion, 1 hour and 30 minutes have al-
ready been taken up. Shri E. V. K. 
Sampath may continue his speech. 

Several Hon. Members I'Dse-

Mr. Speaker: Let me hear han. 
Members one by one. Shri Prakash 
Vir Shastri. 

l1F,'T';l:;', 1trr ~  ~ f<r :';:cr r:p r~ ~  

~ ~r l'fl'i7.l ;;j<i"T RrrT"'ff7.1 

9.:fT r ~ ~P  ( ~ l  ) 

-q. ~r +rT<r q,"'fT ~ fr: '[.;1 '1 'f:'lf n:-r: l ~ 

171 ~ r  ;::;'?,;I f:'-T",FT 1 :1'TT":'1t':' ~l rr 

~ i, ;j7r ~  k "TlrT ClgCf ;Y c:' ~ l  ~ 

'F iA';' 1: 1 ~ VW":' ~  ('I ;fi :;; ;'{:r 

;.:Tl1'r ,;;;:, k-rT ->l"Hr 1 

Shri l'yagi (Dehra Dun): Sir, r want 
to submit now that the Members of 
Parliaml'nt are practically getting 
tired of sitting up to 7 o'clock, It is 
really very hard, Whether you extend 
the time or not, you may take this 
also into account that to sit up to 7 
o'clock is not possible. 

Mr. Speaker: We are not sitting up 
to 7 o'clock today. That is why I start-
ed non-official business immediately 
afte>r the> Prime Minister's speech. We 
will conclude at 6·30. 

Ch, Ranblr Singh (Rohtak): The 
time for this resolution may be ex-
tended. 

Mr. Speaker: Is it the desire ot the 
House that the time for this Resolu-
tion be extended by one hour? 

Some HOD. Members: Yes. 

Shrlmatl RenD Cbakravartty (Basir-
hat): We have always been demand-
ing that the time of Private Members 
should not be curtailed. Nonnally, we 
would have started at 3'30 and would 
have continued for 26 hours. 




